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SHRY VIDYA CHARAN SHUKLA : I
have indicated the total arrears of income-
tax outstanding. I do not know at present
how many parties constitute these arrears.
If a specific question is asked, T will give all
the information.

Shifting of Safdarjung Airport from
its present Site

%96, SHRI ISHAQ SAMBHALI : will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether the question of shifting the
Safdarjung airport from its present site has
been considered by Government ; and

(b) if so, the decision taken thereon ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) and (b). The question of shifting Safdar-
jung acrodrome is being examined. Mean-
while it has been decided to shift all passenger
operations by DC-3 and larger transport
aircraft from Safdarjung to Delhi (Palam)
airport with cffect from Ist May, 1971.
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Conversion of Loans inta Eguity Shares

*97. SHRI TEJA SINGH SWATA-
NTRA : Will the Minister of FINANCE be
pleased to state :

(a) whether the decision to convert loans
advanced by public financial institutions to
private industries into equity shares, has been
implemented ; and

(b) if so, the details thereof ?

THE MINISTER OF FINANCE (SHRI
YASHWANTRAO CHAVAN) : (a) and (b).
‘The public sector financial institutions have
taken note of the Government decision on
the recommendations of the Industrial Licens~
ing Policy Inquiry Committee, requiting them
to exercise option for converting loans to be
given and debentures to be subscribed by
them in future, into equity of the assisted
concerns, and arc following it up in relevant
cases, The detailed guidelines in this behalf
are undcer active consideration of the Govern-
ment and are cxpecied to be finalised shortly.

SHRI CHINTAMANI PANIGRAHI :
What are the relevant cases which arc being
followed up, so far as equity shares are
concerned ?

SHR1 YASHWANTRAO CHAVAN .
When 1 mentioned relevant cases I meant
wherever there are applications to the regular
financial institutions and where large capital
is raised by them, As a matter of fact, as
I have said, some detailed guidelines are
necessary in these matters for the use of the
public financial institutions. They have fo
be finalised as & result of inter-iainisterial
discussions. We wanted certain recommenda-
tions from the Reserve Bank, which we have
received. I think it is in a very final stage,

SHRI CHINTAMANI PANIGRAHI :
1, want to know whether he has followed up
the data and whether the companies have
agreed to equity participation.

SHRI YASHWANTRAO CHAVAN:
Unless 1 know the specific cases I cannot
give any information. .

SHRI SHYAMNANDAN MISHRA :
The capes under comsideration are interest.

, free lguns. or lopns with interest ?

SHBI YASHWANTRAQ CHAYAN ; §
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do not think there are any loans which are
interest-free,

SHR1 SHYAMNANDAN
There are.

MISHRA :

SHRI YASHWANTRAO CHAVAN :
Possibly you know more than I do.

SHRI SHYAMNANDAN MISHRA :
You have certain cases under consideration.
1 want to know whether they relate to
interest-free loans or loans with interest.
That is my point. Please do not cscape
answering this question.

SHRI YASHWANTRAO CHAVAN :
Naturally, these are cases of loans which
carry interest.

Development of Places of Tourist Impor-
tance in Orissa during 1970-71 and
1971-72

APRIL 2, 1971
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GRAHI : Will the Minister of TOURISM

AND CIVIL AVIATION be pleased to
state :

(a) whether any provision has been
made for the development of places of
tourist importance like Chilka Lake,
Bhubaneshwar, Puri, Konarak and other
places in Orissa in 1970-71 and 1971.72 ;
and

(b) if so, the details of the schemes and
provisions made for these places ;

THE MINISTCR OF TOURISM AND
CLVIL. AVIATION (DR KARAN SINGH):
(a) The State Governnient made a provision
of Rs.7 lakhs for tourism schemes in
Orissa during 1970-71 and of Rs. 10 lakhs
for 1971-72. A provision of Rs. 0.50 jakhs
has also been made in the Central Sector
for Konarak during 1971-72, out of a total
provision of Rs. 2 lakhs for this purpose,

*99. SHRI CHINTAMANI PANI- (b) A statement is attached.
Statement
(Figures in lakhs)
Budget Provision
S. No. Scheme

[ e "

CENTRAL SECTOR

{a) Konarak

STATE SECTOR

(b) 1. Recreational facilities in Chilka
Lake.

2. Opening of Tourist Reception
Centre at Bhubaneshwar and
Puri.

3. Construction of Marine Drive
from Puri to Konarak.

4, Construction of Tourist Bunga-
low and other facilities in Sam-
balpur.

5. Esxpansion of tourist bungalow
at Bhubaneshwar, Puri, Chandi-
pur and construction of staff
quarters at the places.

6. Staff for execution of Tourist

Schemes.

7. Tourist Publicity.

8. Transport and  conducted
package tours,

9, Grant-in-aid to local bodiea for
development of places of local
imporiance,
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